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the problem of survival and are being 
deprived of their traditional occupa­
tions of shifting cultivation and food 
gathering in forests; and

(b) if so, the steps Government 
have prooosed for the lehdbihtation of 
those Jenu Kurbu and Saliga Tribal* 
in Mysore?

THE DEPUTY MI\TiSiEK  IN 'I HE 
MINISTRY OF HOME AFFAIRS 
(SHRI F H. MOHSIN) (a) Some 
tribal communities livirg at the fru’t 
gathering and shifting cultivation 
stage are experiencing some difficul­
ties for various reasons. The Govern­
ment aw a'f of this ^pneril pro- 
blem

(b) A number of colonies for set­
tling Jenu Kurba and Sahga tribals 
have l>een set ud under the Tribal 
Welfare Programme Economic de 
velopment schemes have )>een intro­
duced and ashram schools have been 
established It is proposed to inten­
sify these steps during the Fifth Five 
Year Plan and to introduce a special 
Centrally sponsored scheme for the 
economic and social unlift of these 
(ommuniiies

Constitution of New Board of Khadi 
and Village Industries Commission

8846 SHRI VEKARIA
SHRI G P. YADAV

Will the Minister of INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY be pleased to state-

(a) when the new Board of the 
Khadi and Village industries Commis­
sion is likely to be reconstituted;

(b) whether while setting u d  the 
new Board Government propose to 
drop some Members who had been con- 
tmuing on the Board for the last more 
than one term m rotation and infuse 
new member*., and

(c) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DE­
VELOPMENT (SHRI ZIAUR RAH- 
MAN ANSARI): (a) The Government 
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of India has extended the period of 
reconstitution of Khadi and Village In­
dustries Board vide its Notification 
No. 6(2)/73~KVI(I) dated 30th March, 
1973, with the same members as notifi­
ed in the Government of India Noti, 
ficdtion No B(2)/72-KVI(I; dated 24th 
No.emfxr, 1972, for a further period 
upto 'ilst March, 1074

(M and (c) Do not arise

Two-tier System of Controlled proces 
for Capital Intensive Industries

8847 DR II P SHARMA- Will the 
Mnistei of INDUSTRIAL DEVELOP- 

1 Ai\D SCi£L\CE AND TECH­
NOLOGY be pleased to stale

(a) wnether Government have of 
lato t een considering the introduction 
ot d two-tier ŝ  stem ot controlled 
puces for capital intensive industries,

<b) if so the circumstances necessi­
tating the introduction of the two-tier
astern, an i

(c) the outlines of the decision taken 
in tms regard7

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOIOGY (SHRI C SUBRA- 
MANIAM) (a) to (c). Various 
measures necessary to effectively bring 
a1,out stability m prices are under 
constant review and study by the Gov­
ernment Ho\^e\er no decision has 
been taken l>y Government to intro­
duce a two-tier system of controlled 
prices

Inflow of Foreign Money into India

8Ki8 SHRI S! I ANKER RAO SA­
VANT Will the Minister of HOME 
AFFAIRS be pleased to state:

ia) whether foreign countries are 
spending money m India for political 
and philanthropical purposes,

(h) if so, which are these countries 
and what amounts were spent by them 
during 1970-71, 1971-72 and 1972-73 
and who are the recipients of such 
a nounts




